
Govemment of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs

Civil Secretariat
Srinagar/Jammu

******

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of
Jammu and Kashmir-Appointment of Officer In charge(OIC) Litigation.

GOvERNMENT ORDER NO:-6796JK (LD ) of 2026

DATED:- 05 - 06 - 2026

Sanction is hereby accorded to the appointment of Oflicer's of Public

Works(R&B) Department as OIficer In charge (OIC) Litigation for the

cases mentioned in annexure to this Govemment Order including Contempt

Petition if any, pending before Hon'ble Supreme Court of India/Flon'ble

High Court of J&K and Ladakh/Central Administrative Tribunal or any

other forum.

The terms and conditions of appointment of the OIC shall be govemed

by the provisions of Govemment Order No.1673-JK(LD) of 2021 dated

24.03.2021.

Ily order of Governmcnt of Jammu and Kashmir.

sd/-
(Achal Sethi)

Commissioner/Secretary to Government

Dated:-05- 06 -2026No:-LAW-OIC/6/2026

Copy to the:-

l. Leamed Advocate General, J&K.
2. Principal Secretary to Hon'ble Lieutenant Covemor, Raj Bhawan.

3. Joint Secretary (J&K), Ministry of Home Affairs, Government of India.

4. Registrar General, High Court of J&K and Ladakh, Jammu/Srinagar.

5. Principal Secretary to Hon'ble ChiefJustice, High Court ofJ&K and Ladakh

6. Principal Secretary to Government, PW(R&B) Department.

7. Director Litigation . Srinagar/ Jammu.

8. Law Oflicer concemed

9. Officer In Charge Litigation(Olc).
10. Private Secretary to ChiefSecretary for information ofChief
I l. Private Secretary to Commissioner/ Secretary Law.

12. Incharge Website.

13. GoYemment Order file.
14. Concemed file.
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Deputy Legal Remembrancer



Annexure to the Government Order No:-6796 -JK(LD) of 2026 dated 05.06.2026,

v

s Case Type Titlcd of thc casc OIC Designation

I Execution
Petition No.
7t2025

Ivl,/s Johnson Lifts
P!r. Ltd.
V/s
UT of J&K &
Ors.

Unit Head, JKPCC
Ltd. Unit-Mechanical,
Jammu

1 Restoration
Application &
recovery Suit
Civil/
10005/2009

Union Of India
through Executive
Engineer
V/s
JKPCC Ltd,
through General
Manager & Dy.
General Manager
Unit- Jammu.

Sh. Anil
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu

Execution
Petition
No. 100/2025

M/s Shivalaya
Construction Plt.
Ltd.
V/s
Ut of J&K & Ors

Sh. Anil
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu

.+ Arbitration
Civill 7712022

J&K PCC Ltd. &
Anr.
V/s
M/s A.K
Engineers &
Contracts & Anr.

Sh. Neeraj
Sharma

Nodal Officer, JKPCC
Ltd., Unit- Doda

) Arbitration
Civil/
9024/2018

Sh. Neeraj
Sharma

Nodal Officer, JKPCC
Ltd., Unit- Doda

6 Aivil Appeal
Civill39/2022

Sh. Anil
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu

wP(C)No
87512026

M/s Intemational
Gas Agency
Refrigeration
V/s
UT of J&K &
Ors.

Sh. Anit
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu

0g'0
L

"4

No.
Sh. Ashish
Sharma

-t

J&K PCC Ltd. &
Anr.
V/s
M/s A.K
Engineers &
Builders &
Engineers.

JKPCC Ltd. &
Anr.
V/s
Darshan Kumar
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8 CCP (S) No.
209t2025

Tarun Shah
V/s
Bhupainder
Kumar Comm.
Sec. Pw (R&B)
& Ors.

9 CCP (S) No.
38/2022

Sunil Kumar
V/s
Rajesh Kumar
Shavan, (MD
JKPCC) & Ors.

Sh. Anil
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu

10 CCP (S) No.
48t2022

Om Parkash
Gupta Prop. lv{,/s

Jupiter Industries
Jammu
V/s
Rajesh Kumar
Shavan, (MD
JKPCC) & Ors.

Sh. Anil
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu

Nodal Officer, JKPCC
Ltd., Unit- Jammu

ll wP (C) No.
2495t2024

Roop Krishan
Dhar
V/s
UT of J&K &
Ors.

Sh. Anil
Kumar Bawa

t2 wP (C) No.
65712023

JKPCC Ltd. &
v/s
Sudhir Power Ltd.

Sh. Saleem
Jan

Unit Head, JKPCC
Ltd. Unit-Mechsnical,
Srinagar

l3 OWP No.
t3812017

J.K Engineer
V/s
State of J&k &
Ors.

Sh. Saleem
Jan

Unit Head, JKPCC
Ltd. Unit-Mechanical,
Srinagar

Nodal Officer, JKPCC
Ltd., Unit- Jammu

l4 Pawan deep
Singh Kohli
V/s
Bhupainder
Kumar Comm.
Sec. PW (R&B)
& Ors.

Sh. Anil
Kumar Bawa

Sh. Neeraj
Sharma

Nodal Officer, JKPCC
Ltd., Unit- Doda

l5 cFN20/2018 Managing
Director, JKPCC
Ltd. & ors.
V/s
Mohd. Adim
parihar & Anr.

Nodal Officer, JKPCC
Ltd., Unit- Jammu

wP(C)No
668t2026

Kamail singh
V/s
UT of J&K &
Ors. r--'-\

l6

a E

Sh. Anil
Kumar Bawa

Nodal OIficer, JKPCC
Ltd., Unit- Jammu

CCP (S) No.
23012025
In WP (C) No.
64412025

Sh. Anil
Kumar Bawa



t7 wP (C ) No.
2403/2025

Sumit Anand
V/s
UT of J&K &
Ors.

Sh. Anil
Kumar Bawa

Nodal Oflicer, JKPCC
Ltd., Unit- Jammu

l8 OWP No. No.
t20/2012

Matsyam
V/s
JKPCC Ltd.

Sh. Anil
Kumar Bawa

Nodal Olficer, JKPCC
Ltd., Unit- Jammu

l9 FAO (wC)No.
1912020

Dy. General
Manager, JKPCC
Ltd. Unit-Doda
V/s
Atta Mohd.

Sh. Neeraj
Sharma

Nodal Officer, .IKPCC
Ltd., Unit- Doda

20 CCP (S) No.
49/2026
In WP (C) No.
2962/2023

Kamail Singh
V/s
Sh. Anil Kumar
Singh, Comm.
Sec, PW (R&B)
dept. & Ors.

Sh. Anil
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu

CCP (S) No.
3t512024

lWs Tech Build &
Associates
V/s
Sh. Rajesh Kumar
Shavan, MD,
JKPCC Ltd. &
Ors.

Sh. Anil
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu

22 wP (C) No.
1366/2025

Sudesha Kumari
Sen
V/s
UT of J&K &
Ors.

Sh. Anil
Kumar Bawa

Nodal Officer, JKPCC
Ltd., Unit- Jammu

23 wP (C) No. 2013/202t tilled M/S
M.R Industries H.M.T V/S
Covenment of J&K and Others

Er. Sajad
Habib Wani

Nodal Officer Office
of D.G.M JKPCC Ltd
Unit Srinagar..
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